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Case Type : Criminal Case
Filing Number : 579/2019 Filing Date: 22-04-2019
Registration Number : 12/2019 Registration Date: 22-04-2019
CNR Number : WBCS01-000580-2019

First Hearing Date : 17th May 2019
Next Hearing Date : 15th February 2020
Stage of Case : APPEARANCE
Court Number and Judge : 11-Judge 2nd Spl Court , Calcutta

1) Insolvency and Bankruptcy Board of India
    Advocate- S Pal Choudhuri

1) Precision Engineers and Fabricators Board of India

2) Gurdeep Singh Sahani
    
3) Ravinder Pal Singh Sahani
    

Chief Judge, City Sessions Court, Calcutta
Case Details

Case Status

Petitioner and Advocate

Respondent and Advocate

Acts
Under Act(s) Under Section(s)

Code of Criminal Procedure, 1973 190,193,200
History of Case Hearing

Registration Number Judge Business On Date Hearing Date Purpose of hearing
12/2019 Judge 2nd Spl Court , Calcutta 02-07-2019 Executionof W.A/WPA
12/2019 Judge 2nd Spl Court , Calcutta 29-07-2019 Executionof W.A/WPA
12/2019 Judge 2nd Spl Court , Calcutta 27-08-2019 Executionof W.A/WPA
12/2019 Judge 2nd Spl Court , Calcutta 27-09-2019 Executionof W.A/WPA
12/2019 Judge 2nd Spl Court , Calcutta 02-11-2019 Executionof W.A/WPA
12/2019 Judge 2nd Spl Court , Calcutta 10-12-2019 Executionof W.A/WPA
12/2019 Judge 2nd Spl Court , Calcutta 21-12-2019 Charge / Plea Hearing
12/2019 Judge 2nd Spl Court , Calcutta 27-01-2020 Charge / Plea Hearing
12/2019 Judge 2nd Spl Court , Calcutta 15-02-2020 APPEARANCE












